GOVERNMENT OF INDIA
MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION
DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
UNSTARRED QUESTION NO. 189
TO BE ANSWERED ON 2™ February, 2021

REVISION OF NORMS OF ANNAPURNA YOJANA

189. SHRI RAJMOHAN UNNITHAN:

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION 3usigar #Awia, @y 3R Adwfas faawor #= be pleased to

state:

(a) whether the Government has any plan to revise the norms of
Annapurna Yojana to bring eligible people under its coverage with special
reference to Kerala where social security pension covers almost all the
sections of people in the community, thus, as per the existing norms,
almost all eligible people are excluded from the Annapurna Yojana ; and

(b) if so, the details thereof?

ANSWER
MINISTER OF STATE FOR MINISTRY OF CONSUMER AFFAIRS, FOOD &
PUBLIC DISTRIBUTION
(SHRI DANVE RAOSAHEB DADARAO)

(a)& (b): No Sir. At present there is no proposal to revise the norms
under Annapurna scheme.
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